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3597. SHRI JANARDAN SINGH SIGRIWAL: 
 

Will the Minister of AGRICULTURE AND FARMERS WELFARE कृ�ष एवं �कसान क�याण मं�ी 

be pleased to State: 

(a)  whether the Government provides financial assistance to farmers under Integrated 

Horticulture Development Mission to increase horticultural production and enhance income 

of farmers; 

(b)  if so, the details thereof along with provisions made for farmers to get the financial 

assistance/grant-in aid under the Mission; and 

(c)  the grant-in-aid provided to farmers under the said scheme during the last three 

years, State/UT-wise? 

 

ANSWER 

MINISTER OF AGRICULTURE AND FARMERS WELFARE 

कृ�ष एवं �कसान क�याण मं�ी      (SHRI NARENDRA SINGH TOMAR) 
 

(a) & (b):  Ministry of Agriculture & Farmers Welfare is implementing a Centrally 
Sponsored Scheme namely Mission for Integrated Development of Horticulture (MIDH) for 
increasing horticultural production and enhancing income of farmers. All States/UTs are 
covered under MIDH. 
 
 Under the scheme, financial assistance @ 25% to 55% of the total cost for different 
components such as Production of Planting Material, Vegetable Seed Production, 
Cultivation of high yielding varieties of Fruits & Vegetables, Rejuvenation of Senile 
Orchards, Protected Cultivation, Creation of Water Resources, Integrated Nutrient 
Management (INM), Horticulture Mechanization, Creation of Post Harvest Management 
(PHM) and Marketing Infrastructure is provided to farmers for holistic development of 
horticulture in the country.   
 
 Under the scheme, the Ministry of Agriculture & Farmers’ Welfare allocates funds to 
State Horticulture Missions and not to the farmers directly. The State Horticulture Missions 
in turn provide the financial assistance to farmers/beneficiaries based upon the approved 
Annual Action Plan.   
 
(c):  State-wise/UTs details of the funds released (GoI) under MIDH during the last 
three years is placed at Annexure. 
 

 



 

Annexure 

 

State-wise/UTs details of the funds released (GoI) under MIDH during the last three years 

                       (Rs. in crore) 
Sl. 
No. 

State/UT 2018-19 
 

2019-20 
 

2020-21 
 

1 Andhra Pradesh 102.93 79.38 95.00 
2 Arunachal Pradesh 20.00 12.50 8.00 
3 Assam 56.00 79.16 45.00 
4 Bihar 19.00 15.15 15.87 
5 Chhattisgarh 102.25 68.44 85.00 
6 Goa 2.87 1.50 0.00 
7 Gujarat 95.25 63.50 30.00 
8 Haryana 71.60 64.91 89.32 
9 Himachal Pradesh 23.75 23.15 20.00 
10 Jammu & Kashmir 110.00 64.99 72.18 
11 Jharkhand 9.50 10.00 10.00 
12 Karnataka 115.58 107.40 113.66 
13 Kerala 12.50 10.00 10.00 
14 Madhya Pradesh 31.76 25.99 27.00 
15 Maharashtra 107.00 82.35 63.50 
16 Manipur 25.50 26.50 25.30 
17 Meghalaya 21.00 9.10 7.25 
18 Mizoram 25.00 22.58 40.00 
19 Nagaland 27.00 23.60 26.00 
20 Orissa 21.00 49.00 11.00 
21 Punjab 35.50 10.00 22.50 
22 Rajasthan 52.00 25.00 30.00 
23 Sikkim 22.00 22.84 19.85 
24 Tamil Nadu 79.00 93.02 114.73 
25 Telangana 5.00 0.00 16.15 
26 Tripura 12.00 20.00 10.00 
27 Uttar Pradesh 62.57 62.35 64.16 
28 Uttarakhand 40.00 22.32 45.00 
29 West Bengal 15.00 8.06 10.00 
30 A & N Islands 0.00 1.00 0.30 
31 Puducherry 1.50 1.50 1.40 
32 Dadra & Nagar Haveli  0.00 0.25 0.00 
33 Daman & Diu 0.00 0.00 0.00 
34 Delhi 0.00 0.25 0.00 
35 Lakshadweep 0.00 0.00 0.00 
36 Ladakh 0.00 0.00 15.00 
  Total 1249.06 1105.79 1143.17 
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